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Commercial Complex (BDR)
Indiranagar -
- Bangalors - 560 038

Dated 3 '. 1 AUG1988 :

APPLICATION NO.,  _ 1015 _ : ____/8s(F)
W.P. NO. - | - /
Appliéant(s) o Respondent(s)
Shri K.A. Madappa . ¥/s  The Secretery, Mm/o Defence, New Delhi & 3 Ors
_To . _ o
' - 5, The Chief Engineer
1. Shri K.,A, Madappa e Headquarters Southern Command
Lower Bivisien Clerk _ Enaineere Branch
Office of the Commander Works Engineer(ﬂES) ' Puge -1 (naharashtra)
101, Dickenson Road 4 .

Bangalore ~ 560 042- 6. The Commender Works Engineer

: : | | | militery Engineering Service
2 i:ric:;eliarayanaswany o : , 101, Dickenson Road
deo(llpstairs) , ' - Bengslore - 560 042
g:'h giO:: ,-josgjé?ggar ‘ 7. shrinm, V»asude\&a Raoc .
onaene : ‘ - o Central Govt. Stng Counsel
: : | o High Court Building :
The Secretar
5 Ministry of gafenoe I . Bangalore -.560.001_
South Block : ' : v .

New Delhii - 110 011

" 4, The Engineer-in-Chisf
Army Headquarters
Enginser-in- Chisf's Brench .
D.H,Q. P.Ce :
New Dalhi = 110 011

Subject ¢ SENDING COPIES OF ORDER PASSED_BY_THE BENCH

_ Please find enclosed herewith the copy of DRDER/GWW/WM
“passed by this Tribunal in the above said application(s) on 28-7-88
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"Encl ¢ R: above : : C\)C/* - - (JUDICIAL)




CENTRAL ADMINISTRATIVE TRIBUNAL
(} . | BANGALORE

DATED THIS THE 28TH DAY OF JuLY, 1988

Present: Hon'ble Shri Justice K.S. Puttasbamy, Vice~Chairman

APPLICATION NO. 1015/1988 SN

Shri K.A. Madapoa,

S/o K.K. Achappa,

Aged 53 'years,

Louver Division Clerk,

0/0 the Commander dorks Engineer,

Military Engineering Service,

Dickenson Koad, Bangalore-42. oo Applicant.

(Shri M. Narayana Swamy, Advocate)
Ve

1. The Union of India,
represdnted by its Secretary,
Ministry of Defence, .
Sena Bhavan, New Delhi,

2. The Enginesr in Chief,
Army Headguarters,
Engyineer-in-Chief Branch,
DoHoQo poOo Neu Delhio

3., The Chief:Engineer,
Head Quarters,
. Southern Command,
Engineers Branch,
Pune-1.,

4, The Commander uWorks Engineer,
Military Engineering Service, :
Dickenson Road Banaclore-aZ : coe Respandents.

Cn M. Vagudovm é o

(Shrl M.S. Padmarajaiah, C.G.S5.5.L.F

.

This applicatioﬁ having come up for hearing to-day

Vice-Chairman made the following:

GCRDER

ed 9.6.1938 of Chlef Engineer, HJ4 Southern Command,
(ce) transferfihg him fraom the office of CWE Bangalore

to the Office of CUE(P) NAS Arkonam. But later the apolicant



has been permitted to include a direction to the respon-
dents to considser his case for voluntary retirement and

in tihe meanuwhile keep the order of transfer in abeyance.

¢

2. uHen this case was taken up for consideration of
the interim orayer, Shri M. Narayanésuamy learned counsel
for the apolicant files a Memo praying for permission to
withdrauw this apolication uwith liberty reserved to uith-
draw the notice of retirement earlier given seeking for
voluntary retirement. Shri C. Santhanam, Administrative
Officer, Office of the Commander (Jorks, Engineering),
Military Engineering Service, Bangalore (Resoondent-4)
renresenting the resoondents, submits that the notice
given by the applicant for voluntary retirement had not
so far oeen processed and final orders theretc had not
been made. He also apposes any interference of the

order of transfer originally challenged by the applicant.

3., As the applicant himself is withdrawing his challengye
to the transfer order the question of this Tribunal inter-
fering with the same does not arise. I consider it proper

to permit the applicant to Wwithdrauw this apolication.

4. In his memo the aonlicant had stated that he orodoses

tc withdrauw the notlce of voluntary retirement gyiven by him

dﬁqSijiigafr Rule 43A of the CCS (Pensicn) Rules, 1972, I have
S
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authority will consider the same favourably and grant
the same Qithout referente to the earlier developments

and events,

S. In the light of my above discussion, I dismiss
"this application as withdraun by the applicant for the

reasons stated in his memo . But in the circumstances
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